Written Answers to [20 March, 2020] Unstarved Questions 337

regarding shortages of green, dry fodder and concentrated feed in the country. A few
are IGFRI Vision 2020, Vision 2050, All India Co-ordinated Research project on forage
crops (AICRP) 2019. The same are available on the Institute websites wwwiigfiires.in,

-Www.aicrponforagescrops. res. in.

(¢) Normally the crossbred amimals yield higher milk per day than the

indigenous cows.

() A study was conducted by National Dairy Development Board Anand Gujarat
on Kankrej breed of indigenous cattle to evaluate the effect of scientifically formulated
feeds on the growth rate of calves, Age at Sexual Maturity and Age at First Calving,
Scientific feeding resulted in about 40% higher growth rate as compared to traditional
feeding. Age at Sexual Maturity was 17 months in animals given scientifically
formulated feed as compared to 24 months with traditional feeding. Age at First calving
was 28 months in scientifically fed calves as against 47 months under traditional

teeding.

(e) Government of India has implemented World Bank externally aided project
National Dairy Plan Phase 1 from 2011-12 to 2018-19 in 18 major milk producing States.
Under this programme, 21.57 lakh farmers were educated about the nutritional needs
of cows and buffaloes and balanced ration advisories were offered to them through

31,148 Local Resource Persons, covering 33,374 villages in these 18 States.

Indian Council of Agricultural Research (ICAR) Institutes through Mera Gaon Mera
Gaurav (MGMG) programme, All India Co-ordinated Research Projects (AICRP), Farmers
First Project and SCSP scheme, the dairy farmers have been imparted training on ration
balancing programme (based on nutrient requirements) on a regular basis. Farmers have
been provided with the user-friendly FEED CHART developed by the ICAR institutes
for feeding the dairy cows as per their nutrients requirement. Awareness about the
nutritional requirements of dairy cows were also made through periodic trainings of
various stake holders such as dairy farmers, dairy cooperatives, State Animal Husbandry
Department, Extension officers, KVK officials.

National Dairy Development Board

3140. PROF. MAJOT KUMAR JHA: Will the Minister of FISHERIES, ANIMAL
HUSBANDRY AND DAIRYING be pleased to state:

(a)  whether National Dairy Development Board (NDDB) 1s a corporate body
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wholly or substantially owned or controlled by Government under Rule 26(1) of the
All India Services (Death-Cum- Retirement Benefits) Rules, 1958;

(b) whether there are provisions in the NDDB Act which render NDDB to be
a corporate body wholly or substantially owned or controlled by Government and i

so, details thereof, and

{c) whether, in Financial Year 2011-12 there was any involvement of Government,
ACC, PSEB or SSB in the recruitment of the Managing Director of NDDB and if so,
the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF FISHERIES, ANIMAL
HUSBANDRY AND DAIRYING (DR SANJEEV KUMAR BALYAN): (a) and (b) As per
National Dairy Development Board (NDDB) Act, 1987, the National Dairy
Development Board is constituted as an institution of national importance and as a
body corporate. All India Services (Death-Cum-Retirement Benefits) Rules, 1958 is not
applicable under it.

As per section 8(1) of the NDDB Act 1987, the general superintendence, direction,
control and management of the affairs and business of the NDDB shall vest in a Board
of Directors, which shall exercise all powers and do all acts and things which may
be exercised or done by the NDDB. The service conditions, pay and appointments
of NDDB emplovees are governed by the respective regulations made under the NDDB
Act, namely (1) The NDDB officers (Appointment, Pay and Allowances) Regulations,
1988 (2) The NDDB workmen (Appointment, Pay and Allowances) Regulations, 1988.

{c) In view of the above, does not arise.
Sefting up and expansion of FPIs

3141. SHRI MOTILAL VORA: Will the Minister of FOOD PROCESSING
INDUSTRIES be pleased to state:

{a) the steps taken/being taken by Government for steering up/expansion of
Food Processing Industries (FPIs) in the country, as on date, State/UT-wise;

(b) whether Government has conducted any study regarding setting up and

expansion of such industries in the country;

{c) 1if so, the details thereof, and



